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c.P. No. t9 I 51237,39r -39a/CLB/Ma/llAtl/2015

-2-

From the side of R-6 one MA Diary No. 4480/17 dated 24.03

the Registry. The Registry is directed to flx this M.A. along

Application on the next date of hearing.

In respect of this MA as well, the Petitioner, if deem flt, can

before 20.04.2017.

2017 is filed in

with the other

flle Reply on or

5. For disposal of IA No- 2712017 and MA (Supra) be listed on 26.O4.2OL7.

Date is duly communicated to both the sides.

4.

Dated: 05.04.2017.
M.K, Shrawat

Member (Judicial)

Lenovo
Typewritten Text
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